
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 107 of 2023 (SZ) 

In the matter of: 

Tribunal on its own motion Suo motu 

Based on the news item published in  

The New Indian Express, dt. 09.08.2023,  

under the caption “Huge pollution risk in  

8km around NLC” and in The Times  

of India, Chennai Edition dt. 09.08.2023 under 

the caption “Water near NLC full of Mercury”.          …Applicant(s) 

And 

The Managing Director, 

NLC India Limited, 

Chennai and Ors.               …Respondent(s) 
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Through 

Dr. D. Shanmuganathan 
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1









5



6



7



8



9



10



11



12



13



14



15



16



17



18



19



20



21



22



23



24



25



26



27



28



29



30



31



32



33



34



35



36



37



38



39



40



41



42



43



44



45



46



47



48



49



50



51


